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RE. NOTICE UNDER RULE - 267

SHRI SITARAM YECHURY (West Bengal): Sir, please permit me.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, yes, I permit you. ...(Interruptions)... You have
given notice ... (Interruptions)... Mr. Yechury is permitted. ... (Interruptions)...

SHRI SITARAM YECHURY: I have given a notice. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Yechury is permitted. ...(Interruptions)...
Mr. Yechury is permitted. ...(Interruptions)... He has given notice under Rule 267.
...(Interruptions)... I am only allowing him to explain it. ... Interruptions)...

SHRI SITARAM YECHURY: Sir, I have given notice under Rule 267. I am
requesting you to accept it because the notice is about the fact that the Government has
decided to reduce Import Duty on wheat to zero. It is a shame. Fifty years after the
Green Revolution and food self-sufficiency, we have come to a situation where we are
ruining the Indian farmers and allowing big multinational corporations to make massive
super profits. Sir, this has come in the wake of demonetization where the Indian farmer
is being starved of cash to harvest and complete his agricultural operations propetly.

...(Interruptions)...
A ware fder 73} (3 werer SR E): W), ¥ Td B .. (FGE). ..

SHRI SITARAM YECHURY: He has to make a distress sale of his wheat produce.

...(Interruptions)...

sft w3 wfere (UoT9): 9, 78 fegpd Tad ¢ ... (FEL). ... 3T =i Y@ HIA1syl
...(TFET).... SR o1 9TV 3% o e g ... (aem). ..

SHRI SITARAM YECHURY: They are not paying the MSP. ... Interruptions)...
They are selling it at half the price, ¥ 700 to T 800 per quintal while the MSP is
% 1,541. ...(Interruptions)... They are ruining the Indian anadatta. ... (Interruptions)... This
is something that is not acceptable. ... (Interruptions)... They are afraid that because of the
demonetization, there may be food riots. ... (Interruptions)... In order to prevent that, they
are allowing this sort of zero Import Duty on wheat which is shameful for the country.
...(Interruptions)... This is something which I strongly condemn. ...(Interruptions)... 1
think this should be discussed. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: All rightt you have made your point.

...(Interruptions)...
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SHRI ANAND SHARMA (Himachal Pradesh): Sir, when the Chair gives permission
to a Member to speak, all Members are expected to respect the decision of the Chair.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: It is applicable to Members on both sides.

...(Interruptions)...

SHRI ANAND SHARMA: When the Chair gives permission, they start raising

slogans. ...(Interruptions)... It is unexpected. ... Interruptions)...

MR. DEPUTY CHAIRMAN: Both sides are doing it. ... (Interruptions)... Here also
they are doing it. ... (Interruptions)... It is applicable to both sides. ... (Interruptions)...

sft st et 31Ty R Y AT E A TR B L (caE)...

MR. DEPUTY CHAIRMAN: Anand Sharmaji, I will allow you. ...(Interruptions)...

I am coming to you. ... (Interruptions)...

SHRI SITARAM YECHURY: 1 am speaking with your permission.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: I allowed you. ...{Interruptions)... One second,
please. ...(Interruptions)... Treasury Benches, don't do this. ... (Inferruptions)... Don't do

this. Please sit down. ...(Interruptions)...

sft wrctier o= fsn (SR U<e): W, A IR o0 I B ... (FGEM).... A qred & T
g fo ==t &Y ..(aur)... 59 feart ®r A dT ¥, 99 3 WS 8 o &
..(STTET). ..

sft AR IF: TR, IT T I B AT P8 ..(FAIM)....TT T <% B
BT BT 2 ....(FIHT).... 99 39 & {5 &1 FaTd 8, 9 377 39 7)E T §1e 78 82
..(CTIET)...

st Suwwmfa: I8 S, smu SfSul ..(@@EM)..  Yechuryji, sit down.
...(Interruptions)... Anand Sharmaji, what you said is very correct that when the Chair
permits a Member to speak, others should keep quiet, and at least, listen to him.
...(Interruptions)... 1 allowed Shri Yechury under Rule 267 to raise his point. I have not
allowed the motion under Rule 267 to be moved. But not only the Treasury Benches,
your own Members are also disturbing. ...(Interruptions)... It is applicable to both sides.

...(Interruptions)...

sft wehler o fysm: W=, &9 AN 5971 S8 & forg @< g 1 ... (am). . S
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qE 1 G AT .. (... R §95 79 H el &1 & 7€l &, a1 fvda g
22 ... (TAT)....

sft arm A5 TR, A SR 2 ... (TFETM). .. 31T SAB! B2 7ol frd TaT
2, gaferg g8 i T2 @i U@ 2 ... (@EEF). .. 3R 7 € 98 ~gAaH S W 3T 99
AH 2 ...(TIET). ..

MR. DEPUTY CHAIRMAN: You have completed. ... Interruptions)... Your point
is over. ...(Interruptions)... It is over. ...(Interruptions)... Your point is on Import Duty.
...(Interruptions)..

sft am™ A5 IAD] distress sale TR YT TS 91 US &1 &l ....(FALH)...
TRGR 7 TS SN $H IRE BT HeH SR 7, I8 AR <9 P R B, feami & Raern
2l ...(FAY)... I8 SR 81 8, I8 TSR (ol g1 ... (Faem)... 3Mud! Ig 91
THHR S TS .. (). ..

MR. DEPUTY CHAIRMAN: Yechuryji, it is over. ... (Interruptions)... Okay; I am

not allowing to move it. ...(Interruptions)... You have made your point. I am not allowing

you to move it. You have made your point. The Government can examing it, but I am not

allowing you to move it. ... (Interruptions)...

sft Yacht v Rig (ST w9 A ST SfY, st S WA a9 St 3
HE1, T SO WA © ... (ILT)....

MR. DEPUTY CHAIRMAN: Shri Husain Dalwai, that is not permitted. Please put
it down. Don't do that.

SHRI HUSAIN DALWAI (Maharashtra): Sir,...

MR. DEPUTY CHAIRMAN: I will call you. ...(Interruptions)... Please sit down.

...(Interruptions)...

o} Nt v RiE: aig Sugvafa SfY, ser Sdion ag g fh S 9Na &
A €, S g, B1 W dlell Pl T8l S| I8 WBR B B a1d B! ¢,
cfd fRaml BT gTad Tica<i &) g9 9 I 81 1S ¢ & 3 $Is am 78] @die o1 g
213 3o wefl & forg i 21 @dig w1 32 € 3R 7 @i wdie u 3 €1 Ul gred |
AHAT S TR 81 T fs 519 g a1 8, 1 98 gl & wra faem O grerd |
AP 7 SH-JHABY 15, W I ST SIRI B ST 81 ...(FaeM).... H 39! 77a1 Har
2l ...(FIU)... § SHH! WA AT ) ....(TIEH). ..

MR. DEPUTY CHAIRMAN: All right, please sit down. Please listen to me.

...(Interruptions)...



